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IN THE cENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

0 	Order Sheet 	DA No.102/89 

Date 	 Office Notes 	 Orders of Tribunal 

21.2.89 	Shri Girijavallabhan... 	 SPM' • 	 counzel for applica t. 	 -. 
Herdlear .ned cunse1 for the 

Shri Rarnanadhan_ S 	 - 

• 	 counsel for respona 	applicant. The learnec. counsel has 
• 	 drawn my attention to para 6 of the. 

impugned order at Exbt.A.l which 1ay 
ddJ. 

down a 	 of 20th February, 

1989 for the willingness of the appli-

cents to theeversjon order. This 

date has been according to the learned 

couni extended to 23.2.1989. The 

1r element of urgency and even 

thQugh this case relates to a Division 

- Bench matter, in view of the urgency 

I direct that status quo as of today 

be maintained till 28th February, 1989. 

• I also direct that this case may be 

listed before the Division Bench on 

that: ate for admission and. necessary 
• 	 directions. A  copy of this order may 

• 	 te served onthe respondents by special 

messenger today and another copy deli-

vered to the learned counsel for the 

applic.nt by hand. 

21. 2. 18 2. 

SPM&GSN 

28.2.89 M. Gjrijavallabhan 	 The learned counsel for the 
applicant 

CS Ramanathan for 	respondents have filed reply to the 
SCGSC 	 •  

• 	 application and has produced at Annexure 

R-1 copy of letter dated 21st February, rI89 

inaicating that the applicants who were 

• 	 S  proposed to be reverted being surplus • 

• 	 . S 	

• 	 have s ince been transferred to INS 

Dronacharya w.e..f. 1.3.1989 in equivalent 

S 	

- 
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• 	grade. A copy of this order has beenl 

hndéd over to• •the• learned counsel for 
•C O(... ordér further 

€es:-  para.4 to6 of the impugned 

order dated 9.2.89. In view of the 

above, we find that the applicants have 

already been given the rs which they 

• : . 	 were claiming in the Original Application 

befom us. .4ccordingly, we reject the 

Original Application as becomd infructuous. 

28.2.89 	7 17 17 
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